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0 f' ^ . CENTRAL administrative TRIBUNAL
fj/ ' JABALPUR BENCH, Ji^BALPUR

7' CIRCUIT sitting at TMiQRg

0.A.M0.12U/3IHI1

Hon'ble fihrl shanker Raju, Member (j;
Hon'ble Shrl R.K.upadHYaYa, Member (a;

Indore, this the 12th aay ot August, 2003

Malharrao
s/o Bhlmaji Walekar

r/o 572, Usha Na^ar Extensicn
inaore (MPn ...

(Hy Advocate: Mrs. Vandana Kasrekar;

Vs.

Union of India through
Secretary Telecommunication
Department, 11, Ashoka Road
^nchar Bhawan
New Delhi - l.

2. Divisional Engineer (South)
Indore Telephones, indore
sapna Sangeeta Road
Indore.

3. Sub-Divisional Officer
(Phones) (i) (t.P.n.)
^en jMagar, Sapna Sangeeta
Roao, Indore,
Indore lelecommunicaticns
Indore. »•.. Respaadents

(By Advocate: None|

Q g D E R

By Shrl Shanker Raju, Member (J)j

counsel for applicant states
that this Tribunal has no JurlsdlctKa to entertain
the present Hence, she seehs and Is allowed
to withdraw for want of Jurisdiction with liberty
to approach before the apprcprlate forum In
•ccoxdance with law for^redressal of the grievance
Of the appUcant. KmxmtMx o* i, aooordln^y
dismissed. No costs.

(R.K.UPADHYAyA) / ^
M(A) (SHANKER RAJU)
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